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Maths Question Paper of Class Tenth Exam
of C.B.S.E.

1345. SHRI ~ SHIV ~ PRATAP
MISHRA : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be
pleased to state:

(a) whether in view of the complaints of
setting of question paper of class Tenth of
C.B.S.E. Exam, 1993 out of course and similar
complaints in the past Government propose to
issue strict instructions to paper setters to
adhere to the syllabus only;

(b) if so, the details thereof; and

(c) the steps Government propose to take
to provide relief to students of
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to Question 142

Class tenth who took Maths paper this year ?

THE DEPUTY MINISTER IN
THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT
(DEPARTMENT OF EDUCATION AND
DEPARTMENT OF CULTURE) (KUMARI
SELJA) : (a) No, Sir As per information
received from the Central Board of Secondary
Education, there are standing instructions for
all the paper setters to set the question papers
from within the syllabus prescribed by the
CBSE for Class X and Class XII Examinations
conducted by the Board.

(b) Does not arise.

(¢c) Some complaints about the alleged
toughness of question paper in Mathematics of
Class X Examination conducted by the Board
this year have been received. The question
regarding standardising the marks in this
subject, if necessary, would arise after
examining the overall performance of the
candidates.

Voluntary Organisations in District
Kalahandi, Orissa

1346. SHRI BASANT KUMAR DAS:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be
pleased to state :

(a) the number of Centrally assisted
voluntary organisations operating in Kalahandi
district of Orissa;

(b) the details of financial assistance
given to them during the last three years.
Organisation-wise;

(c) the estimated amount proposed to be
sanctioned during the financial
year 1993-94;

(d) whether any of  them has

received foreign assistance during



